
647 Written Answers SRAVANA 27, 1887 (SAKA) Written Answera 648: 

Finance's letter No. 15(1 )-BI58, dated 
15th September, 11159, "the loans ad-
vanced from 1st April. 11158 onwards 
carry the normal terms". In respect 
of the loans advanced to the displaced 
persons upto 31st March, 1904. rerris-
sions were granted and the liability 
of the State Crllvernment was modified 
in May, 1964, and the Central Govem_ 
ment agreed to bear 100 per cenl of 
the losses arising from shorlfall in 
recoveries. In respect of loans to be 
advanced for the period from 1st 
April. 1964, in pursuance of a rerent 
discussion with the Chief Minister of 
West Bengal. the Central Government 
have agreed to bear 2!3rd of the 
]osses. The details of . the 3rrange-
ments are now bein.g worked out and 
formal orders thereon will i,.ue 
shortly. No schemes for grants which 
aTC mainly for educationa1 ~ m<"dl-
cal facilities have been held lip. 
Schemes for loans pending si'lce 
1st April, 1964 are being sandioned 
on the basis of the formula indic:1led 
above. 

Bad Charade .. In Deihl 

%55. r Dr. Mahad"va Prasad: 
1. Shrl Ramesh war TanUa: 

Will the Minister ot !lome AIfp.I .. 
be pleased to state: 

(a) whether it is " tact that bad 
characters and habitual crimin31s are 
to be extcrned out of Delhi: and 

(b) if so, the reasons therefor? 

TIle Depaty Minister In th.. Mini.o_ 
try or Hom" Affairs (Shrl L. N. 
Mlshra): (a) No. Sir. 

(b) Does not arise. 
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Compnlsory Primary Ed"ratlol1 

257. 8hri H. C. Lin,a Reddy, \\'jll 
the Minister of Education b,· pJeased 
to state: 

(a) the nllmbpr of States that hAV" 
introduC'ed compulsory prim:1ry e1u-
cation in thf'" ('otlntry; 

(b) whether the Central Govern-
ment is mef'ting the cO:'it of the!" 
scheme to any extent; 

(c) jf ~  to whot extent: 

(d) the extent to which t ~ schemp 
is a ucce9~ so far in the Stntes where 

the scheme is introduced; 



{i49 Written Answers AUGUST 18, 1965 Written Answers 

(e) how long it will tako to intro-
duce universal c{)mpulsory primary 
-education in all the States; and 

(f) the cost involved tor making the 
scheme successful? 

The MInister of Education (SIIrl 
M. C. Cbagla): (a) to (f). A state_ 
ment is laid on the Table of the 
House. [Placed in Library. See No. 
LT-4547/65]. 

Pakistani Agent In Lal(ang 

258. Shrl Ram Harkh Yadav: Will 
the Minister of Home Aftalrs be 
pleased to state: 

(a) whether a sum of Rs. 75,000 
was recovered from an alleged ~ 

istani Agent in Lalgang in Azamgarh 
District in U.P. in early JUly, 1965; 

(b) if so, the details thereof; and 

(c) whether the said sum wa:; 
allegedly meant for distribution among 
the Pakistani spies working against 
India? 

The Minister of State In the Minis-
try of Home Alralr. (Shrl Hathl): 
(al, (b) and (e). On 28th June, 1965 
a muslim resident of village Katauli, 
District Azamgarh who was travelling 
with a friend in a bus, was suspected 
-of carrying a huge amount of money 
with him either for some illegal 
mon('y transactions of for ci ~ 

pro-Pakistani elements. A Sllm of 
R.<. 74,500'-was recovered from his 
possession. No evidence COll Id be 
found to show that he was ronnectcd 
with espionage activities on behalf of 
Pakistan. Enquiries madf'. however, 
indirate that at least a part of the total 
amount was brought into the country 
from a foreign country in contraven_ 
tion of Fol't'if.,'Tl ~r e Regulations. 
The muttC'r is under investigation. 

Indian Manu""rlpts Found In Japan 

Z59. Shrl ~ u t  Singh: Will 
the Minister ot Eduf'atlon be pleased 
'to state: 

(n) ~t r one or the oldest Indian 
'mDnuscripts written on palm leaf 

dating several eenturies earlier than 
600 A.D. is preserved in some 
Japanese temple; and 

(bl If so, the nature of the marou-
script? 

The Minister for Cultural Affairs 
In the Ministry of EdueaUon (Shrl 
Rajamavls): (a) and (b). The oldest 
Indian manuscript found in Japan i. 
at present being preserved at Roryuji 
Treasure Section of 1he National 
Museum in Tokyo. According to the 
Archaeological Survey of India, Now 
Delhi, it eontnins a portion of the 
Buddhist text called 'Ushnisha.vijaya-
dharini', Its language is Sanskrit and 
"('Tipt is Kutil., a descendant of 
Brahmi Of about the 8th-10th Cen-
tury A.D. 

Tribal Chief killed by Rebel Nap. 

260. Shrl Ralrhunath Singh: Will 
the Minister of Home Affairs be 
pleased to state: 

(a) whether it is a fact that the 
rebel Nagas killed the tribal chief 
Shri Nganehin of Mitong village, 
eight miles of!' Chandel Headquarters, 
near the border of Burma in Manipur; 
and 

(b) if so, the details thereof? 

The Minister of State In the Minis-
try of Home Aftalrs (Sbri Hathi): 
(a) Yes. Sir. 

(b) On July 5, a party of 30 hostiles 
under Major Ngamtong ot Khongyou 
(Tengnoupal sub-division) came to 
village Mitong which .is about 8 miles 
east of Chande!. They forcibly car-
ried away Ngmching Mayon about a 
furlong from the village and killed 
him. on suspicion of his being a "Gov-
ernment informer". 

Foreign Tutors 

261. Sbrl Raghunath Singh: Will 
the Minister of Education be pleased 
to state: 

(a) the number of foreign tutor, of 
English language who have come to 




